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Nene appears fox:'} the Applicant; ner amy prayer
has been made on behalf of the Applicant seeking any
adjeurnment, In the said premises,with the assistance
ef Mr.pD.N.Mishra,Leamed Standing ceunsel fer the Rlys.,

appearing fer the Respondents, this case is taken up.

Applicant, hdving faced a transfer from Kesinga
te Laxmipur has filed this Origimal Applicatien U/s,19
of the Administrative Tribunals Act,1985 challenging the
said erder e¢f transfer. However, he represented te his
autherity te give him an alternative posting,The
Respendents,en censideration ef the said representatien
of the Applicént,gave him a pesting at Rayagada under
Annexure-R/4, It is suspmitted by Mr.D.N.Mishra that the
Applicant has jeined the new place of posting/station
at Rayagada in thes meantime,

In the said premises, this Original Applicatien
stands disposed ef.Ne costs,

Send cepies ef this order te all the parties and

free copies of this order be given te learned counsel for
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